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commercialisation though these are only

provisionally registered.

Use of Neem based insecticide is also
promoted through Extension media.

A 'Neem Newsletter' is being published by
Indian Agricultural Research Institute on
quarterly basis for dissemination of
information on various aspects of Neem

based Insecticides.

(b) Details are given in Annexure-(See
Appendix CLXV, Annexure No. 67.)

(c) Details are given in Annexure-(See
Appendix CLXV, Annexure No. 68.)

(d) Provisional registrations are

granted to the new molecules
introduced for the first time in the
country for generating data only under
Indian ., agro-climatic conditions.
Registration Committee allowed
sufficient quantity of pesticide to be
imported for conducting trails on 1000
acres in each crop. Other details are
given in Annexure-lll.  '(See  Appendix
CLXV, Annexure No. 69)

() Details of the firms and the
products  whose
with  the
grant of ‘provisional

applications are  pending

Registration ~Committee for
registration as on
30.11.92 are given in Annexure-IV. (See

Appendix CLXV, Annexure No. 70)

Criteria for import of a pesticide as mentioned
in reply to part (d) of the Question is applicable
here also.
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Allocation of Fertilisers to States

3825. SHRI G.Y. KRISHNAN: Will the
Minister of AGRICULTURE be pleased to
state:

(a) what are the details of allocation of
fertilizers to individual States and Union
Territories along with the names of the
companies authorised to supply;



